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I request the hon. Minister to take
some real steps to see that the copper
deposits in the Salem area, just in the
river area, are also tapped. Under
these circumstances I appeal to all
Members in this House, especially the
labour representatives, to make this
scheme a grand success and give a good
‘bravol’ to the Minister and ask the
people to produce more, and not as
one of my iriends here said: do not
produce, always create trouble. But
I want any man who calls himself a
national leader to tell the people to
produce more honestly. There are
some people who want to sabotage,
but anybody who wants to harm the
labourers by their ill-advice will
certainly have to pay through his
nose, So I commend the bill and
would ask the hon. Minister at least
not to fail to have an eye on the
industrial development of Tamil
Nadu also while taking over the Cop-
per Corporation into the Govern-
ment sector.

—

STATEMENT BY MINISTER RE.
DROUGHT SITUATION IN THE
COUNTRY

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHR1 ANNASAHEB SHINDE): Sir,
shall T read the statement or lay it on
the Table?

THE VICE-CHAIRMAN (SHRI V.B.
RAJU): You can read it if it is not too
long. Hon. Members may like to ask
questions.

SHRI ANNASAHEB SHINDE: It
would take five minutes.

THE VICE-CHAIRMAN (SHRI V.B.
RAJU): Then you kindly read it.

SHRI ANNASAHEB SHINDE: Mr.
Vice-Chairman, the Hon’ Members
will kindly recall the statement
made in the House on the 1st August,
1972, regarding the drought situation
in certain parts of the country.

1 am glad toinform the House that
with the recent rains, the drought situ-
ation and the prospects of the kharif
crops have improved to some extent
in most parts of the country. However,
as a tesult of the earlier dry spells,
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scarcity conditions are prevailing in
some areas of Andhra Pradesh, Bihar,
Gujarat, Maharashtra, Mysore,
Madhya Pradesh, Manipur, Nagaland,
Orissa, Rajasthan, Tripura, Uttar Pra-
desh and West Bengal. 1In all these
States, effective relief measures con-
tinue to be undertaken by the State
Governments.

Central Teams have by now visited
the States of Bihar, Orissa, Rajasthan,
Tripura, Uttar Pradesh and West
Bengal for on-the-spot assessment of
the situation. Such Teams would short-
ly be wisiting Andhra Pradesh,
Madhya Pradesh, Maharashtra, Mani-
pur, Mysore, Nagaland and Rajasthan,
The request of the Gujarat Govern-
ment for deputing a Central Team has
just been received and is under con-
sideration. Meanwhile, ad-hoc loan
assistance to the concerned State
Governments, wherever required, has
been provided.

As part of the new initiative taken
by my Ministry this year, a country-
wide emergency production pro-
gramme for retrieving the losses of
the kharif crops and increasing the
production of rabi and summer crops
has been formulated and is being
vigorously implemented. Under this
programme, arrangements are being
made for immediate augmentation of
irrigation facilities by commissioning
of existing tubewells and construc-
tion of new ones, installation of pum-
ping sets, erection of kutcha bunds for
diverting water from rivers and
streams, and completion of irrigation
channels, etc. The supply of seeds, fer-
tilizers, pesticides, plant protection
equipment, aerial spray and of short-
term credit is also being arranged.
Special allocations, over and above
the plan provisions are being made
to the State Governments for imple-
menting the emergency production
programme,

Altogether, Rs. 8543 crores have
been sanctioned by the Central Gov-
ernment so far to the varioug affected
States as ad-hoc loan assistance for
the relief overations, towards assis-
tance for implementing the emer-
gency production programme and to-
wards short-term loang for agricultu-
ral inputs.
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My senior colleague Shri Fakhrud-
din Ali Ahmed, Prof. Sher Singh and
I, as well as senior officers of my Mi-
nistry, have visited most of the affec-
ted States and held discussiong with
the State Governments to ensure
that timely and effective measures
are taken for providing rehef.

At the advice of my Ministry, the
State Governments have strengthened
and augmented the public distribu-
tion system to ensure the availabi-
lity of foodgrains, particularly in the
areas affected by scarcity. We have
adequate stocks of foodgrains to meet
all the reasonable requirements of the
State Governments.

In the House, particular attention
has been drawn by the Hon'ble Mem-
ber Shri Sita Ram Singh to the scar-
city conditions in Bihar and to cer-
tain alleged cases of death due to
starvation there. The drought has un-
doubtedly affected large parts of Bi-
har. However, the State Government
as well as my Ministry have taken
prompt and effective measureg to pro-
vide relief to the people by opening re-
lief works, organising gratuitous re-
lief and undertaking the necessary
public health measures. The State
Government has also constituted an
All Party Relief Coordination Com-
mittee.

My senior colleague visited the State
recently and held discussions with
the State Government. T and senior
officialg in my Ministry have also dis-
cussed various matters relating to the
supply of foodgrains and organisation
of relief operations and the special
production programme with the State
Chief Minister and his senior officials.
As a result of these discussions, all ne-
cessary help is being provided to the
State. My Ministry has considerably
stepped up the despatches of food-
grains to the State. The State Govern-
ment has also strengthened and aug-
mented the public distribution system.
T assure the House that all reasonable
requirements of the State for food-
grains will be met. Regarding starva-
tion deaths, the State Government
has reported that no case of death due
to starvation has occurred. The cases
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of starvation deaths pointed out by
the Hon'ble Member have also been
referred to the State Government for
enquiry and report. Particular concern
has also been expressed by some of
the Hon’ble Members regarding the
scarcity conditions in Andhra Pra-
desh. The situation in that State is ad-
mittedly difficult because of insuffi-
cient rainfall successively over the last
two years However, the State Gov-
ernment and the Government of India
have been fully alive to the situation.
Adequate relief measures have been
undertaken by the State Government.
My senior colleague recently visited
the State and held discussions with the
State Government on various matters
relating to the supply of foodgrains,
organisation of relief operations and
the emergency production programme,
By now, the State Government has
been sanctioned an ad-hoc loan assis-
tance of Rs. 4.5 crores for the drought
relief operations. My Ministry has also
sanctioned Rs. 2.06 crores for minor
irrigation works and Rs. 10 crores
for agricultural inputs under the
emergency production programme.

The Hon’ble Members will thus app-
reciate that both the Central and
the State Governments are fully alert
and vigilant and have been taking and
will continue to take all necessary
steps to deal with the situation.

6 P.M.
SHRI KRISHAN KANT (Har-
vana): Sir, the approach to the

whole problem hag to be two-fold,
short-term and long-term. May I
know what projects have been taken
up which can be completed within
six or eight months? And one of the
projects of the Haryana Government
is the augmentation canal. May T
know whether the Government has
sanctioned it and how much amount

has been sanctioned for it? ITn the
same wav, what about the other
areas? About the long-term pro-

gramme, have they anv programme
for increasing the number of tube-
wells within the next year because
the hon. Minister while making the
sfa’come:nt said that the tubewells
are being erected? Have you any
scheme that so manvy tubewells will
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be erected this vear and that the
chronic famine areas will be dealt
with 1mmediately? Secondly, even
today a deputation of Bihar MPs
met the Prime Minister about famine
there, about the distribution system
of foodgrains, etc How many fair
price shops have been opened there
or grants have been given to them?®
Actually, a Member from Bihar was
saying that even now in Ranchi Dis-
trict, though 1t 1s a famine area,
there 1s no proper distribution sys-
tem She had gone there She caid
that the people were not getting
foodgrains What have you done to
streamline the distribution system?
Is the Government thinking of revis-
g the famine code so that ceitain
more areas can be brought under it®?

SHRI ANNASAHEB SHINDE
The hon Member has rightly raised
three relevant issues Firstly, he ask-
ed what 1s the approach regarding
the emergency production pro-
gramme? The programme that has
been prepared has laid emphasis on
such 1items as rabi crop, mainly
wheat and pulses, and summer crop,
summer paddy, maize, etc The very
size of the programme hag been
worked out and we anticipate an
additional production of almost 15
million tonnes Sometime before,
hon Members raised a question
about ambitious programmes, how
they will be worked out Even if
we succeed by 80 or 85 per cent, I
have no doubt in mv mind that g
substantial part of this programme
will go through because many of the
State Governments have the effec-
tive machinery For instance, take the
case of Haryana, Punjab and West
Bengal and a number of other States
The Haryana Government has a very
ambitious programme of energising
tubewells. sinking new tubewells in
certain relatively low rainfall areas
in Haryana and also completing 211
the canal projects there All these
vrojects have been examined in mv
Ministry and broadly we have indi-
rated to the State Government that
thev should go ahead with this »ro-
gramme TInitially Rs 4 crorec have
been sanctioned for this programme
Depending upon the performance of
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the State Government additional

sanctions will be 1ssued.

Simalarly, steps are being taken 1n
regard to all State Governments and
actually about Rs 75 crores work
programmes have been sanctioned
throughout the country Similar
sanctions are bewmng 1ssued to the
various State Governments

Distribution system 1s another im-
portant point As far as the distri-
bution system 1s concerned, at the
moment there are about 17,000 fair
price shops in Bihar, but I must con-
cede that all the fair price shops in
Bihar are not working very satisfac-
torily This was one of the points
which T recently discussed with the
Chief Minister of Bihar However,
they are trying to strengthen the dis-
tribution system Agq far as the Cen-
tral Government part is concerned.
we are pushing up very large quan-
tities of foodgrains to Bihar. For in-
stance, in the month of August, the
Bihar Government was given indica-
tion by us that about 17,000 tonnes
of wheat would be despatcheg to
Bihar, T examined the position a day
earlier In the month of August al-
most 90,000 tonnes of wheat, much
more than was committed by us,
has been despatched to Bihar We
are trying to step up despatches to
Bihar That will be our effort

All over the countrv our effort is
to strengthen the public distribution
system because even if we have
stock, unless we ensure that they
reach the needy and weaker sections
of the society who are in need of
getting wheat from the fair price
shovs all these stocks will not be
useful Therefore, we have drawn
the necessary attention of the State
Government to  strengthen and
streamline the distribution svstem

As far as the Famine Code is con-
cerned, this is the usual question
As T said last time the attention of
the State Government has been
drawn to these aspects A number of

State Governments have brought
their Famine Codes up to date, but
not all the State Government My
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request to the rest of the State Gov-
ernments would be to modity them
and brng them up to date.

SHR1 N. G. GORAY (Maharash-
tra). Sir, this 1s a very important
statement. Drought conditions are
prevailing not only in one or two
States but in many States. There-
fore, would you not give us some
time so that we can raise certain
issues from all over on Monday?
Otherwise, it 1s very difficult. We
have got the copies of the statement
in our hands but we do not know
what questions to put.

THE VICE-CHAIRMAN (SHRI
V. B. RAJU): I have rased the
question. But I have no opportunity
to get clarification. The quesfion 1s
on Monday we have a very heavy
agenda, Let us complete 1t today.

SHRI N. G. GORAY: We have no
papers 1n our hand.

SHRI ANNASAHEB
You are a senior Member.
1t 1s not difficult.

SHRI N G, GORAY: For instance,
I would like to ask about the fodder
situation What have you done about
cattle camps? Have you opened
cattle camps or not?

SHINDE.
For you

it gearw fag (gfeamm) : s sratas
fafacex arga ag a7 &Y For F0 GF
ghaamm &1 o gr@E=aT &7, Jaas
TR # ot 7l Y § mavn fr 4 A%
=Y & fau Gawd fear, @) owwr §
wadr S #1 geyarE FIAT g, df6T 9wk
wnr g #1 St grae ofar @ gow
L TF TFAAT DA, % IHET e
FATH TET F FTC HWT FTH T R
T FATH IW T F & FF &Y g weT T
¢ S8 fae w3 92 ofr & see &
ST ST @R | A T qet v aae
N T FA 7 I A =W F
THTA FAA AR s W darg F
S F T g oo 4§ s
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o @ g afw gree gX g Wk W Ay
FTIT g1 OF, ITD fAQ | F1§ T7q1 {Fw
{oaT & 91 F39 FY F1% 3567 § TEHLAT 7

SHRI ANNASAHEB SHINDE:
Sir, any project which 15 a non-Plan
project, which 1s incomplete and can
be completed within the shortest
possible time and which will help
us to augment our production in
rab1 crop, will receive our sympathe-
tic consideration. But I cannot say
right here at the moment what will
be our attitude to any particular prco-
ject If the Haryanag Government
takes 1t up with us, we will give a
very sympathetic consideration., We
feel that Haryana’s potential 1s so
rich and unexploited that there 15 a
lot of possibility for increasing pro-
duction The non-Plan schemes will
be coming under the annual plans
and they can be taken up with the
Planning Commuission If any State
Government, including the Haryana
Government says that by completing
a particular project, immediately the
production of wheat or pulses can be

increased, we will give attention to
that.

sft Arewal werg avew (fagre) ¢ so-
qWTETET WEIST, § O<HIT & qg AT
IrgaT g 6 9T 99 WA 9@ #Y
T et B & AT @Y & W QAT 12
TSIt 7 g & feafy aqarad ) Far IEH
& o1sft aF gq a7 wdw frar @ v g7
12 TS A 9@ F FO g gHam
EATR 7 IET GTHTY 7 5 79 HT ARTSAT
T forr & @Y wEwEd s #1 i@ &
W & T & fag Seq /s g qgr
T+ T AT HT E 7

SHT a7 7 # OF FTT HIC ST ATEAT
gfw fagre g@ & s seafas gwfaa
g & ST fRI A A g8 & 590
* N AES T R A g, I AN
300, 315 0% WT & TV & | IaA
R, GIE, 9 R A G 3T B aR |
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AEATFHAT JAATS §, SGH! gH AT &
qre T AT WX GIRL F A0G i AA7
g | f9g s%F T KEAAT, T AR
Iuw & faw 78 ;R 85 FAUT ¥IC FY
AR &7, 1 599 & qeFT fFaq waar o
SFEAT FT Y § | FHT ARG G SeaA HeA
% graeyg 7 A0 GZUar &9 & A/ FgT
&1 ol adg fo S § aganr fo
fagTe AR T 70 AT TT HATS AR A(
I Heg T 90 FHATTLTA AT 0T fear § |
a3 ure o7 foaiE & saa ag faor gar @
F SN 40 ST T FT AN & A,
frad & 15 gWIT a7 ar 9gAq qraAv g
WL 15 gNT a7 e 7 g 1 78 e
gq fage awwT & s g€ 8 0 oA
90 ZST T F1 FIT FEI, ATHT 1966-67
¥ S HFTS U7 AT AT I GAT F% AT
¥ 70 ATG A AATT F¢ QOT F w8 A
T are s feafa & ag sad F+w warag
721 & faarn zas fr 9gr 9w 3q aug FOF
THIR § IR FHT GIHT &1 5 FI07
AN E & AN AT AS FAZT GIAT
98T FT @ g A 6T oft 78 axaw1T 99
dd 1 wFTAAET &7 NUT F9 F AU
&9 78T § 1 f9g1T G q Fg gL
FT 70 TG T F7 FATEATF AL F TIATAT
ERIT & [ gd TR T gE g |

fagre qewre 7 SuMEar ®u & fag
ORI-BEY Al & fag, s agr & awi
F1 ST @& & fau q@aws g, 30 U
w3 FF AR FT g | A =l g 5 G
fagT aThIL AT ST AT /T M AT § eq
EF1T 34T |

s orad Hodr fae § sgqrar 5
gfis derar a1 W F LA @A F
faq sheare wifow 7 SEAT M S
A GG § TIAF G L § IART FRIAGL
fFAT STAMT | T AT FEA qGH 7 A
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afrer, afFe §z A= fradiazor F 1 araeasar
ge | TS |04 g |rd fagre # aiFR
7z W7 & 7 37l TG T 7AW
| | AT T ¢ & TG I 70 FHXIFA
g, aafy agr 9% g@d W g FT Y
S&4d & | 7afq agr 9T 70 AR IFEA
g, alva 74T gHAT § A4 qF HAwS
TETUEAT R | W 3q AR A gLHR A fAear
Tel PAE AFT 7% o419 7 3¢ I
AT AT § I #0 Twra F7 gFrAn 71
a0 TL AT AT LG g | 1 A FEAT A8
g T 93 1 @047 TET & agried o g
6 fqa & gEET § OGERL § A
7qET Y &, T dT ], AT 49 g, TR
faq faadiser sEws § fawd
QIAAFRIT § I FLHIT T AT A F4T FIF
ST 28T & ° T AT AL FT qU@TEST FH
7 1 @t qATT IaE G ;AT F47 swgET
FAAIZE ? ATTHT AMAL q8T I T
FW AT § T, FAAAT § F, Igh AR
# AT FIT ATET FIT A1 W E 7

AfTH gaTw 7 g SFAT AN g o Sraw
ardd g7 & wfamwe & qrav gq w79
7 AAW 3T | qagwe afufy 7 Fr g9
qEATT & A A q87 AT A7 fF 39 qgam
FT TEIT F4T Z00 AL o6 g g7 & qufar-
#z & 9IE 950 g1 § IF A A a0
FT FHT | FEAT & AT AT 5 AL A
yed Twar a1 f& asy 9w & @y 1@
ari | fFq avg & aganr fwar s ogg,
grd fra g @ smifsags @ afs
qifeT a4 # G3F T 59 H1H § F&7 a1 92
FAM R % |

SHRI ANNASAHEB SHINDE:
The honourable Member has refer-
red to the pomnt as to what are the
precise estimates of losses 1n the
various States In fact, two or three
weeks earlier the picture appeared
to be very discouraging because the
present wet spell had not come at
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that time. For instance, take the
case of Madhya Pradesh., Madhya
Pradesh at that time reported that
almost 70000 willages would be
affected by draught. Now in Madhya
Pradesh there are widespread rains
during the last two or three wecks
and I think the problem 1s within
very manageable proportions and
very few villages may come under this
category by and large, Madhya Pra-
desh has received. . .

SHRI V. K. SAKHALECHA
(Madhya Pradesh): Still there are
so many drought affected areas
there.

SHRI ANNASAHEB SHINDE:
You can always argue it, What 1 am
suggesting is, by and large, there is
considerable improvement in the
situation. Take the case of Rajasthan,
Two or three weeks earlier the posi-
tion appeared to be desperate. Now
West and East Rajasthan have re-
ceived very widespread rains. ‘The
cattle will not have any problemn
now. Fodder will come up and many
of the bajra and such other crops
will also come up- By and large, as
compared to two or three weeks car-
lier in the country as a whole the
situation has improved. Therefore,
the picture is much better now as
compared to a few days earlier.
Precise estimates are not available.
The honourable Member will appre-
ciate that it is very difficult to give
precise losses, because the kharif
crop is on; and even if rains are
there now, at the time of flowering,
at the flowering stage, raifis were not
there. This will make a material
difference to the yields. Therefore, it
will be hazardous on my part to trv
to make any precise estimates. But
there have been some losses in cer-
tain areas some substantial losses in
kharif crop have been there . . .

=it wargeelt AT ATET : AT OF 2 R
Wt g g wfasa & A § W Q@ §
TE AV AT 3, AfFT Y wAT wew gy 4t
W8 ady 4t &, FzaAr a8, wed 9 g,
g |9 qEA g IF &, TAD AT A ;T
T AT & 7
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SHRI ANNASAHEB SHINDE:
Why does not the honourable Mem-
ber allow me to finish? Even in re-
gard to summer paddy this year the
programme was so large in West
Bengal and other areas; and we
know that this summer was extreme-
ly dry and losses did take place. But
the total production of summer
paddy as compared to the last year
15 much larger. It is not Bihar alone.
There are many parts of the coun-
try where the acreage hag increased
and crops could be saved, If the dry
summer had not been there, then
the production would have been
much larger as compared to the last
year, The summer paddy crop of the
country as a whole is not lower than
that of last year. The second point
to which he referred was the supply
of foodgrains. This year I think we
are trying to step up and what is
really required is to strengthen the
public distribution system. What is
really material is the public distri-
bution system. Whatever quantity
we despatch is not really material
because we are trying to meet all
the reasonable requirements of the
State Governments. What is requir-
ed really in the villages, in the areas
is an effective distribution system.
And in Bihar really much more
needs to be done to strengthen that.
The Chief Minister assured me .nd
my Ministry that everything will be
done to strengthen and streamline
the distribution system in Bihar . . .

SHRI N. G. GORAY: May I just
say something becayse I have to
attend some other meeting? 1 just
want to say a few words. I do not
know whether it is because he comes
from Maharashtra that the Minister
has not said anything about Maha-
rashtra, may be, due to modesty or

THE VICE-CHAIRMAN (SHRI
V.. B. RAJU}: T do not think States
Wlll go by default by not being men-
tioned here. There is nobody to men-
tion about Andhra Pradesh.

SHRI KRISHAN KANT: You can
ask the question from there.

SHRI N. G. GORAY: Wha
. . : t I
would like to point out is that many
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of the districts in Maharashtra, es-
pecially thc eastern districts, are
suffering fiom drought not only iths
year, but last year and even the
year before last they were -victims
of drought Therefore, I would like
to point out that 1t 1s not only the
question of crash programme There
1s no water available at all What-
ever may be the Government’s in-
tentions to push up the rab: crop,
unless there 1s availability of water,
all their programmes are not lkely
to succeed I would hike to ask nim
whether the Maharashtra Govern-
ment has asked for any help Todays
paper repo.ted that Maharashtra
Chief M n ster 1s touring all the
areas What 1s their need and what
has the Central Government done
and to what extent they are going to
help them by way of money or bv
way of grains or by way of ferthh
ser, etc I shall be grateful 1f he can
tell me something about Mahaiash-
tra

SHRI ANNASAHEB SHINDE
As far as production programmes are
conceined we have sanctioned about
Rs 16 crores to Bithar Government
and Rs 7 crores bv way of short-term
loang for agricultural mnputs  Ulti-
matelv 1t will depend upon the abi-
hity of the State Government to im-
plement this and then further sanc-
tion will follow We are 1n close
contact with the State Government
I can assure the hon Member that
whether 1t 15 their financial require-
ment or otherwise, we are 1n close
touch with them and have been con-
culting them and I think we shall
be extending all the co-operation to
Bihar Government to see that thev
are able to meet the requirements ot
the sit ation

As far as Maharashtra 1s concel'n-
ed, T am glad the hon Member has
raised this 1ssue brcause some dis~
tricts 1n Western Maharashtra and
Marathwada are verv hard hit I
come from a verv unfortunate airea
where {here has not been anv ramn
since list Sentember that is to sav
for the last one vyear Peovle are
strugoling even for drinking waler
Recently the Maharashtrg Chief
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Minister was here and he met every-
body here including the Agriculture
Minister, Planning Minister and
Prime Minister We have assurced
him that 1n order to meet the situa-
tion which 1s very serious there we
will extend all the possible help
When I 1efer to production pro-
gramme, our 1ntention is not to neg-
lect relief measures Evervthing 1s
done to provide rehief As far as
Maharashtra 1s concerned we have
been verv generous and almost pro-
duction programmes worth Rs
12,85,00 000 has been sanctioned and
Rs 10 crores have been given as
short-term loans For relief there
v 11 be additional sanction because
vast areas in Poona, eastern part of
Satara, Sholapur Ahmednagar, Bhir,
Usmanabad and Aurangabad ate
verv hard hit In my own distret
ibout two lakhs of veople are work-
ing today, I can assure hon Members
that we are not neglecting any State

Your State Mr Vice-Chairman, is
1 o verv badlv affected We are not
neglecting that too The situation n
Andbra Pradesh and parts of Mysore
adjacent to Andhra and Maharashtra
1s very bad The whole area 1s very
much haidy But in the country as
1 whole the situation 1s very much
under control and therefore there
need not be anv fear or panic It
shall be our endeavour to see ihat

the State Governments are heloed
in organising relief and emergency
production programmes

SHRT H M TRIVEDI (Gujarat)

Sir Bihar, Maharashtra and Andhra
Pradesh have represented their cases
and then demands are all being
sympathetically considered But T
have to put forward the demand cf
Gujarat After a proper ground sur-
vey bhefore the later day rains came,
Guyprat Government 1s supposed to
have revortel to the Centre that
over 15000 wvillases were affected hy
droueght conditions When this report
was alreads availahle with the Cen-
tral Government the hon Minister
m reply to a question in the other
Hous~ said that no renort had vet
been 1nceved from the Guiarat Gov-
ernment After the rains came the
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[Shri H. M. Trivedi] SHRI ANNASAHEB SHINDX:
Government has also fur- You see, there is a procedure. We

Gujarat
nished the Central Government with
a report saying that after a second
ground survey something like 6,253
villages are affected by drought con-
ditions,

And, Sir, I am most surprised that
even todav the honourable Minister
savs in his statement that a request
from the State Government for send-
ing a Study Team is under considera-
tion. Study Teams have already been
sent to every other State and finan-
cial assistance has already been Jer-
lared and sanctioned for some other
States. Here is a report from the
State Government saying that about
6,263 villages have been affected and
yet, we are at the stage where the
honourable Minister 1s in the process
of considering sending a Study
Team. I am most surprised, Sir. A
Study Team has alreadv gone and
investigated in every other State and
financial assistance has already been
given. If this is the position., Sir,
then if an agitational approach is re-
quired, we would be very happy to
undertake that also.

SHRI ANNASAHEB SHINDE:
I do not think, Sir, for the honour-
able Member there is any need to re-
sort to agitations. Sir, drought relief
is a State subject and, therefore. they
need not wait till the arrival of the
Central team, because for providing
relief, on their own judgment, on
their own assessment, they should
start the relief work. Central assis-
tance is available whether the Cen-
tral team has gone g little earlier or
a little later. because the State Gov-
ernment is enfitled {o reimbursement
above the celling which is recom-
mended bv the Central team. So. Sir,
the Gujarat Government need not
wait for the Central team for under-
takinag the relief work or starting the
relief measures Therefore Sir, T
would like to disnel the impression
of the honourable Member that
svervthing i< held up because *+he
Central team has not gone there vet.

SHRT H M. TRIVEDI- How come,

Sir? The Central team h >
gone there. o ot ek

have to receiwve a request from the
State Government, And we have re-
ceived the request only now. There-
fore, we are deputing the Central
team now. The ways and means posi-
tion is very good there. DPerhaps
there was no intention to delay on
their part. I know the Chief Minister
has asked for all those things from
us and he hag started all the neces-
sary relief works. Recently, the
major part of Gujarat. except Sau-
rashtra and Kutch_ has received very
good rains. The dismal picture which
was there two or three weeks ago is
no longer there. This vear Gujarat
is expected to have a bumver crop
of cotton in the cotton belt. But. Sir,
it does not mean that the problems
of the drought-hit areas are to he
neglected. We will extend the same
assistance and help %o the Guijarat
Government as we have been ex-
tending to the other States.

SHRI K. P. SINGH DEO (Orissa):
Sir. from the statement of the Minis-
ter, I could notice 53 sense of iubila-
tion in him about the rainfall,

SHRI ANNASAHEB SHINDE:
No jubilation.

SHRI K. P. SINGH DEO: You are
happy that there was some rainfall
which confirms that our agriculture
is still dependent on the monsoon.

Sir, with regard to mv State where
assured irrigation is only 11 per cent,
the Minister was mentioning about
tubewells There are some Small
Farmers’ Development Agencies in
mv State and there have been so
many reports in the newspapers that
the money sanctioned for the digging
of tubewells especiallv the World
Bank Loan, is subiected to the scru-
tiny in the technical revorts of ihe
Ground Water Division which is not
forthcoming in certain cases and
there is delav in that So. Sir. I
would request the Minister to kindlv
fnlighten me as to what the positinn
is,

Then, Sir, about the distribution
svstem which the Minister was re-
ferring to In my State, especially



181 Statement

in my own district, there is adequate
amount of food grains and there is
no dearth of it. But the off-take is
not there. The stocks are fine and
super-fine quality. But, Sir. the oJec-
ple ¢o not have the purchasing
power, because, after the cyclone of
last year, we have been subjected tou
floods as well as drought. In Orissa,
there are four districts, Cuttack aud
Denkanal and two others which were
affected by floods, drought and
cyclone.

Then. Sir, there was some mention
about the starvation deaths, As far
back as May and June, Sir, there
was a clamour that people were
dying in Orissa due to starvation.
Even Sardar Joginder Singh, our for-
mer colleague here as Governor of
Orissa, had gone and visited the
various parts and denied these re-
ports. Now, Sir, I want to know why
these people who were clamouring
that there were starvation deaths in
Orissa are keeping quiet now? Is it
because they think that now thev
are in power and so they should
make it appear that such things do
not happen? I want to know whether
the revorts of May and June are true
2r not.

SHRI ANNASAHEB SHINDE:
I think, Sir. there has been enough
controversy about starvation deaths
and I need not add to the contro-
versy. But, Sir. every statement
made by the honourable Member, we
take it seriouslv and wbhatever re-
vorts have been received bv us. we
have referred them to the State Gov-
ernment and the State Government
has positively conveyed to us that
there have been no starvation deaths
jin Orissa.

As far as the distribution svstam
is concerned. in Orissa there is a
need for strengthening the system
At the moment, theres are about 9.000
fair price shons and the State Gov-
ernment i< dnino evervthing possible
to cee that the foodgrains are sent
to the various nlares. In fact, T mav
assure hon Members that ad--
auate foodstuffs are there. We
have allotted 55000 tonnes of
coarse rice to Orissa and that is un-
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der despatch from last month. I have
assured the Orissa Government that
reasonable reguirements of rice will
be fully met. In fact, I must say that
Orissa is one of the States where the
largest number of people are recetv-
ing gratuitous relief and the State
Governments are doing everything
possible to see that the situation is
adequately met and the hon. Mem-
ber, who is so knowledgeable, is
aware that Orissa is receiving very
good rains during the last . . .

SHRT K. P. SINGH DEO: What
about my second question about the
World Bank loan?

SHRI ANNASAHEB SHINDRE:
We.are trying to coordinate and ex-
pedite the matter. We have sanction-
ed almost Rs. 4 crores and 75 lakhs
for minor irrigation schemes for
Orissa, and the Orissa Government
is one of the governments which has
for the first time a very ambitinus
programme of minor irrigation for
immediate implementation, irrespec-
tive of World Bank loan.

st Wara fog (faEme) sfrae
§ guaal g 7 72 997 90 o g s
% fau &, dfeT Gar amr @ fr 72t o
F TSTT &1 v2T & 1 faere o A
T & S fie wmefy § fF o s aafm
qg & TE AT E AN H agT AT & AT H
s #aq & fqaes v @mgar § 6 ow
Iz dagrg afafy afsa =y w7 iz
ag gadry wfaft s #X 1 3 Tg
srarfng 8 @t f At G & gAT AR E L

ITaateRer (oft o o ww) ;W
wTHE F qarlas aifad |

=it A fag - @Y &, S5
7% 9ATIOTT AT @1 ET aY i dag Fy

qITFAAT & TEIEI T AT | TR Ty Y Wi
Y anfgm

gady a7 a2  fF wg % faEw a
AqaT & aat A arfr 7 |/ feafy &
F13 afvaaw a8 gor & 1 FEt & fafy
T wyTag & | WX & fAQ § SrHAr
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[+ S fag]
qMgaT g o Far syaear @ T g AT
AL a1 A1 EA F1 FH AT AT § A8
FT B @ & HT FT-FT LT FT Gl 7
HIT QIS 7T FhT W AW 5 g o
qIU FH EAT § WX IR G A
grT & W QW FAT AT A1 GOAAT
srar &\ 9ud fAged & fag faa oW
# faq ag wga w19 {FHa1 5rar § 9T %
I & HEST GT 9% 39 A w1 3w
FEN I5TF U7 & WL FEwIA HIC AG K
ot ¥ @ & fawed & fag Far Wi fwad
wrfer <@t oy & W HATT HC T Fi AT
AT & Tq AT KV STAAr A0Ear § |

SHRI ANNASAHEB SHINDE:
About starvation deaths, I have stat-
ed what the State Government bas
conveyed to me and I think we
should rely on the reports of the
State Government that there is no
starvation death in Bihar.

As far as fodder is concerned, be-
cause of widespread rains, the fodder
problem has eased considerably in
many of the States. except some of
the States like Andhra and Maha-
rashtra. If any State Government
wants our assistance in regard to any
specific points which are brought to
our notice we are ready to help
them.

Then, about the production pro-
gramme and other things, I have
already made a statement.

SHRIMATI PURABI MUXHOPA-
DHYAY (West Bengal): The hon.
Minister knows about the drought
condition which was prevailing in
West Bengal, and we are grateful to

the Government of India for the
assistance it rendered to us. Today
our Food Minister met the Union

Minister for Food and Shri Shinde.
May I know whether the Govein-
ment of India is fulfilling their com-
mitment of supplying rice to us, ac-
cording to our requirements? Second-
Iv T do not know what kind of rice
t})e_v procure, because the rice we
give through our ration shops has a
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smelling that we can hardly eat it.
Of course, we have to eat it. Will ihe
Minister assure us that we will at
least get edible rice? Thirdly. we are
contemplating to distribute mustered
0il and  essential commodities
through ration shops. May 1 know
from the Minister: Is 1t possible to
intervene in the matter to take it up
with the U.P. Government, so that
we can get an adequate quantity of
mustered seeds from U.P. Govaern-
ment?

The next point is about the release
of wagons. Let the hon. Mimester
take it up with the Railway M nis-
try. We are doing our bit but if they
do not release wagons even if the
Government releases rice and mus-
tard seed 10 West Bengal it hardly
reaches us. These are the three points
I wanted to raise.

SHRI ANNASAHER SHINDE:
As far as the movement of rice and
wheat to West Bengal is concerned
we have assured the West Bengal
Food Minister today that we arc
stepping up the suvply of rice and
wheat to West Bengal through a
massive movement. In fact he him-
self was fully satisfied at the way
the movement is going on. In fact
it was indicated that with the way
the movement of {foodgraing was
taking place to West Bengal they
would be augmenting their stocks.
Avart from the monthlv require-
ments this month their stocks would
be augmented as a result of this
movement. So there is no need for
anv anxiety.

As far as the qualitv is concerned,
this is engaging our attention. Tast
vear in the border areas hecause of
the conflict certain relaxations were
made hecause we were interested
that the rice should pot get destrov-
ed. Some h ch-moisture-content rice
was nrocured. Therefore some quali-
tv relawntions were made at that
time because of the difficult situa-
tion Some of the stocks of rice is
not fo onr satisfaction and we are
attondine to thic nroblem.

Aq far as West Benoal is conearn-
ed, there has heen cnnsiderable im-
nrovement i the situation beecatce
West Bengal is one of the Stales
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which recently has been having very
good rains. Transplantation has taken
place and crops are coming up very
well,

As far as mustard oil ig concern-

ed, 1t is a suggestion for action and
we will take note of that.

=it dieg FATT q@RAT (WeT WIW) ¢
arg Y3 /AT S 7 Sar aqarar & oasy
AW § qui grone & w1 feafy § qure
g T &, WA O g=aT adr & | § F@qwr
AT g % wew w3w &1 Y fagre & o
EHT TATH § @ FT TSI BT VI8
femzae 3 Wedl arsaw fsfeww &
HIT I TR F RIS qraw faaga
o & g T ¥ W T & FTW7 AT FE
AT AZY T & HI7 agT F1 SV AT A
JEF| ggT  THAIT AT §, FIAT AFATT
gar g T smwr qia 7t g awdr 1 aar
TR AT @36 o1 faqa qum fag g3 S
TR A ATIEE | TaATE G Fagr &
mifearfadl F1 ST @ UF @Wrog
SR g @ & frg qaT g &0 @
wex gaear ag § % agr & wrfeardr @w
AT T T, T TTIATSHT qraT T80
& ST |fge | S i age F9T #y
T AT FT L § F T80 A4 AT @ & | AW
T QL AT FT AT S HF FIT AT
FT FET T, qC OF §1 ATl § ATHT gy
1 fedfts a& ol JE FT & qa AN
T T A § 5 999§ o 9 &
FTTOT BIAT TEAGA T ( 8, Afoea a7 w3wr
F UF FIST T FIRr 97 g1 §I9F & HIA
Fer gl a3 i § dfeT qad aww
gag & FE af@dT T@r gur § e
S TEAA TATH g IAFT ZTAT Meqq GU
& w7 g8 3fe | o1T Fav T FI G § 99
H SFAT T8 §

gaR qreAT gfitea & ar & St wm

#g & & % g9 mufidi3a §, 39 Agraan

FI @ &, Al L7 F3T QTR FT 3T WA
L| P(N)10RSS—570—8-12-72—GIPS
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d 7 & fau #1% WA gFoa Fav g,
F 15 wdwe N 34 3fee § fag ST @ g |
agr al feafq gad & 1 =g S AR
fidima & F19 g ITH! S1 FAlFgrae
STy FAT ST G 39 & 29 Ig7 faur
™ & dIS grse fegwy feam § ST
qrAT OF AR & | 98 &9 T4 a9 9910
mEl AU AT g wgwaw F
I A AT TS GICH FIE 791 A1 §
qr HIT IAFT USATEA #0 fF 5w
# feafq @, 4 w9d @av@ @ ™
zafde 37 7 ag gU €7 a1 7 AT T1F |

SHRI ANNASAHEB SHINDE:
I will draw the attention of the State
Government to the suggestions made
by the hon. Member.

With reference to particuylar areas,
what I said was a few weeks earlier
the whole of Madhya Pradesh was
having very deficient rainfall and
they reported that nearly 70,000 vil-
lages were likely to be affected. Now
the situation has so radically chang-
ed; not that there will not be pockets
or districts where the rainfall may
not be adequate. I am not saying
that.

As far ag Adivasis are concerned,
that 1s a point I will refer to the
State Government. The Madhya Pra-
desh Government has also taken up
an emergency crash programme, We
have sanctioned a programme of
minor irrigation of the value of two
crores and twenty-five lakhs of
rupees. A sum of Rs, 5 crores has
also been advanced as short-term
loan to the Madhya Pradesh Govern-
ment and they are expected to imple-
ment the programmes during the
year.

THE VICE-CHAIRMAN (SHRI
V. B RAJU): The Houyse stands ad-
journed till 11.00 A.M. on Monday.

The House then adjourned
at forty-one minutes past
six of the clock till eleven
of the clock on Monday the
4th September, 1972.



